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Will the Minister of FINANCE be pleased to state:

(a) the details of unclaimed deposits / dividends from companies / persons lying in banks across the country; 

(b) whether the unclaimed dividend and other financial instruments can be accrued to Government`s exchequer; 

(c) if so, the details thereof; 

(d) whether banks are following the RBÌ s guidelines in locating and refunding unclaimed deposits to the account holders;and 

(e) if so, the details thereof?

Answer

MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENA) 

(a) to (e): Information is being collected and will laid on the Table of the House. 
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